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o al evelopment Works

11̂ / Sardar Iqbal Singh:
\ Sardar Akarpori :

Will the Minister of Pbuming be 
pleased to state :

(a) the total amount of loans and 
grants for the local development 
works sanctioned and drawn by the 
States of Punjab and Pepsu in 1953
54. 1954-55 and 1955-56 so far;

(b) the details of the local works 
completed in these States during
1953-54, 1954-55. and 1955-56 so far;

(c) whether any direct aid was 
given by the Centre for any local work 
done or proposed to be done by any 
private agency in these States; and

(d) if so. the details thereof?

Hie Minister of Planning and Irriga­
tion and Power (Shri Nanda): (a)
to (d). A comprehensive statement is 
laid on the Table of the House. [See 
Appendix IX, annexure No. 11.]

ispla ed gri ulturists in  y­

dera ad tate

1155.  Shri H. G. Vaishnav: Will 
the Minister of Rehabilitation be pleas
ed to state ;

(a) the number of displaced agri
culturists settled in Hyderabad State; 
and

(b) The total acreage of agricultural 
land allotted to them in that State ; 
and

, (c) the number of displaced per
sons other than agriculturists, settled 
in Hyderabad State?

The Deputy Minister of Rehabilita­
tion (Shri J. K. Bhonsle): (a) 511
families.

(b) 48.165 acres.

(c) The information is being collect
ed from the Hyderabad Government 
and will be laid on the Table of the 
Lok Sabha in due course.

mall ale ndustries

1156. Shri H. G. Vaishnav: Will 
the Minister of Commerce and Indus­
try be pleased to state :

(a) whether it is a fact that the 
amount of grant or aid given by the 
Central Government to the Govern
ment of Hyderbad State for village 
and small scale Industries was not 
utilised in full by the State Govern
ment during 1954-55 and 1955-56 ; and

(b) if so. whether the State Govern
ment has been asked to state the 
circumstances in which the amount 
could not be utilised?

The Minister of Conmierce and In­
dustry and Iron and Steel (Shri T. T. 
Krishnamachari): (a) Yes. Sir.

(b)  The slow progress in the utilisa
tion of funds sanctioned to the State 
Government has been brought to the 
notice of the State Government and 
the tSate Government have been re
quested to expedite the implementa
tion of the schemes.

Kosi ro e t

1157. Shri L. N. Mishra: Will the 
Minister of Irrigation and Power be
pleased to state :

(a) the quantity of cement, coal 
and iron demanded by the Kosi Pro
ject Authority during the years 1955,
1956 and for the year 1956-57 ;

(b) the quantity of each sanctioned 
and availed of by them ; and

(c) whether it is a fact that they 
have not been given cement and 
iron up to their requirements and their 
work has suffered?

The Minister of Planning and Irriga­
tion and Power (Shri Nanda): (a)
to (c). The information is being col
lected and will be laid on the Table 
of the House as soon as possible.

amodar alley Corporation

1158. Shri L. N. Mishra: Will the 
Minister of Irrigation and Power be
pleased to state :

(a)  whether irrigation rate to be 
charged from users of Damodar Valley




